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I. THE     APPROPRIATION     (RAIL 
WAYS)   VOTE ON ACCOUNT BILL, 

1980 

II. THE   APPROPRIATION      (RAIL 
WAYS)  NO. 2 BILL, 1980. 

THE  MINISTER OF STATE     IN 
THE;    MINISTRY     OF RAILWAYS 
(SHRI   C.   K.   JAFFAR SHARIEF): 
Sir,, I beg to move: 

"That the Bill to provide for the 
withdrawal of certain sums from and out of 
the Consolidated Fund of India for the 
services of a purt of the financial year 
1980-81 for the purposes of Railways, as 
passed by the Lok Sabha, be taken into 
consideration." 

Sir, i also beg to move; 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1979-
80 for the purposes of Railways, as passed 
by the Lok Sabha, be l;.ken into 
consideration." 

The questions were proposed. 

MR. DEPUTY CHAIRMAN: Shri Ram 
Lakhan Prasad Gupta. He is not here.   Shri 
Raju. 

SHRI V. B. RAJU (Andhra Pradesh): Sir, 
we are in a period of ad-hocism and nothing is 
sure before us and everything seems to be a 
victim of destabilisation. In such an unstable 
situation, it is very difficult to pinpoint some 
of the deficiencies In trie working of the 
Government and in the working of the 
Railways and for us to suggest anything as a 
measure to improve on it, becomes difficult. 
Railways are the biggest employer in our 
country and one of the oldest institutions 
which has a history behind it. I had the 
opportunity to move on the Railways outside 
the country, but 



 

I find the Indian Railways are one of the 
well-managed systems. In fact, the Indian 
Railways deserve our compliment. But the 
size of the undertaking. .. (Interruptions) Can 
we expect silence from the treasury benches 
who would like to draw money? 

AN HON. MEMBER: They are not in the 
habit of keeping silence. 

SHRI V. B. RAJU; We are cooperating 
with the treasury benches for the drawal of 
money. 

' SHRI KALYAN ROY (West Bengal): The 
Minister of Parliamentary Affairs should at 
least know now that he is a Minister. 

SHRI V. B. RAJU; Some of them still need 
to know that they are in the treasury benches 
because they were in the opposition... 

SHRI KALYAN ROY: They never 
expected.   What can you do? 

SHRI V. B. RAJU: It is a psyho'ogi-cai 
feeling. And it happened with the Janata 
Party also for quite a length of time. 

Now, Sir, the railway undertaking is such a- 
large undertaking that it really deserved an 
autonomous management and there had been 
suggestions for the dissolution of the Railway 
Board and taking it under the secretarial 
management ot the routine management as 
any other department, but I was never in 
favour of it. Such a large commercial 
undertaking cannot be managed in a 
bureaucratic way though bureacrats manage it, 
even the members of the Railway Board are 
Secretaries to the Government, but they enjoy 
the autonomy and mostly they are drawn from 
the professional services. Professionalisation 
of the Railway Board and the railway mana-
gement is a healthy thing and I hope it will not 
be affected. In fact, the trend in °Ur country of 
administrative officers being placed at the 
helm of affairs even in public undertakings is 
not a healthy thing. In the long run we need 
skills.   It is not mere adminis- 

tration^ there is something more than that, 
there is the human approach also. Therefore, 
the continuance of the Railway Board as such 
with certain refinement and moderanisation 
should be aimed at. With the moder anisation 
of other things, we should modernise the 
Railway Board also. 

Financially, the railways  are again off the 
rail.    For a few years we had a surplus and we 
were thinking that the railways are really 
going to can-tribute  to  the     general     
revenues.  I think they are indebted to the 
general revenues under two heads to the tune 
of nearly Rs. 450 crores.    I have got the 
figure, but I do not want to  go into it at length.    
(Interruptions) But anyhow, Sir, when we 
discuss about the railways we should discuss it 
not from the administration point of view hut 
from two angles.      Firstly, from the service 
point of view and secondly, from the  
commercial point of    view. These are the two 
aspects that should inspire the Railway Board    
members and   the  railway   staff.       I  am   
very happy that the bonus problem in the 
railway administration has been partly solved.   
Whether you call it bonus or dearness  
allowance  or  by  any  other name of 
perquisites, the net result is that the pay packet    
should be    so sufficient  as  to  make  the  
individual to contribute his best to the service 
to which he  belongs.    Indeed,  we need not 
quarrel about it, whether it is a deferred wage 
or an exgratia payment; let us not go into the 
polomics of it, Railways and the postal 
services are always  there  in   everybody's     
mind. Nobody is    worried    about    external 
affairs about which we talk so much now and 
then.   Nobody is really interested  in  the 
higher  education     but everybody is 
interested in the postal service, in the railway 
transport. Now here comes the efficiency of 
the system in terms of service and also its 
economics.   We should plan for a long range.    
I think a committee is fitting on the national 
transport policy  and the  Railway Minister  
says that     the railway's  long range policy 
will     be determined after the report from this 
committee is received.    We have got 
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60 many reports already. We need not wait for 
the report. The Railway Board need not wait 
for the report. We have so many reports on 
education, but nothing has changed. On the 
contrary, there is more and more confusion in 
education. So, let our railway system not be 
intervened by, what you call, the a<j hoc 
reports. Let them give the report. If the 
recommendations are beneficial, we shall take 
them, we shall make use of them. 

The finances of the railways are very 
important. In a developing economy, in fact, 
we expected some contribution from the 
railways. Otherwisa, where do we get it from? 
Now today, as I said yesterday also, the 
indebtedness of the Government of India the 
public debt of the Government of India has 
gone beyond Rs. 35,000 crores. And I 
repeated that statement yesterday that there is 
no parliamentary control on the Government's 
borrowing. The State Governments are today 
indebted to the extent of Rs. 16,000 crores to 
the Centre. The Railways also should not 
become indebted like that. It is such a large 
undertaking where we have an opportunity to 
make out surpluses through efficiency. 
Through efficiency alone the public 
undertakings should show surpluses, not by 
increasing prices, or increasing the freight and 
faros. It is gimmicks. In fact, our Finance 
Minister also should realise that every year the 
rate of taxation undergoing a change is bad. 
The resources to the Government, to the 
treasury should come out '-.hi-ough economic 
activity, through increase in consumption, 
through increase in production and not 
through higher rate of taxation. And I am 
afraid, in this country, the Government—any 
government for that matter—may be facing 
one day people's anger against this depressing 
taxation. Particularly at a time when we have 
got so much price inflation, this is very 
danegrcus, as a matter of fact, to the social 
peace. The railways should not venture on 
this. Even though in this interim Budget, no 
indication has been given, but the deficit that 
hag been shown is 

a pointer that the Railway Minister and the 
Railway Minister will be aiming at an 
increase in the freight rates and fares. Let U9 
put the railways tc a test. Without this 
increase, through its efficient working, can it 
actually make both ends meet and give some 
surplus to the general revenues? I hope the 
Railway Board Members will face this 
challenge. Eeverybody is patriotic. It is not 
the duty of politicians al°ne to be answerable 
to the people. The top administrators are 
equally responsible to the people, as we are 
here in this House. 

So, the finance of the railways are a very 
important matter and every time we have been 
discussing about r them here. About the 
Railway Con- v ventions Committee, the 
capital-at-charge and railways' contribution to-
wards interest and all that, I do not want to go 
into all those details on this Appropriation Bill 
since it is actually an interim Budget. I want to 
talk about the efficiency in the railways— and 
the indicator for that is the lifting of traffic at 
origin. We had reached in 1976-77—that is the 
best year, the record year—210.8 million 
tonnes. In these four years, we have made 
further investment in the railways. We have 
even made increase in the pay structures and 
done many other things to the railways. But we 
are not able to reach even 200 million tonnes—
what we achieved in 1978-77, —even after 
three years. It is declining. In fact, the 
Governments may change. There may be 
electoral fortunes to the political parties. But 
the , railway administration is a continuing 
administration. In fact, it should not be affected 
by politics. The political party which is at the 
helm may try to j'ust give a small twist. But it 
cannot make an abrupt change. That is the great 
success in this country, Compared to other free 
democracies, this country has shown a 
continuity in its administration policy. In fact, it 
is the infirmity of a democracy that continuity 
will be a victim because of the change of 
political parties at the helm. But in this country, 
it did not happen.    It might be because of the 
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same party being in power for the first 20 
years and more in the States also and for 30 
years really at the Centre. It might be one of 
the reasons. But still I did not see, even after 
the Janata Party assumed office, much 
deviation in the railway management, which 
was very good. But why this inefficiency in 
lifting of traffic at origin? What is the matter? 
Now the railway employees have got bonus 
and it is linked with performance. This is 
really a testing year. Therefore, Sir, this is the 
basic question that should always be 
considered because that is related to the 
financial aspect. (Time-bell rings). 

Another question is the operating .•ratio. 
Fluctuation in operating ratio is not good. I 
think for 1979-80 ii is said that about 90.4 
was going to be achieved compared to 87.5 in 
1978-79. H is good, but it should be kept up at 
a particular point and these fluctuations 
should not be there. 

Sir, you have already given me the first 
warning but I have got a few points more to 
make. This productivity linked bonus is not 
being allowed to the Railway Protection 
Force and the police that serve the railways. If 
it is so, then it is bad. We have had such 
contradictions in one of the public sector 
undertakings where the employees have been 
paid bonus and the security personnel were 
not. The security personnel had to take to a 
violent activity. It was creating a distortion. 
Therefore, within the same undertaking, 
certain categories of working personnel must 
not be denied. Again, the Railway Board staff 
also are excluded from payment of this bonus. 
This must be looked into. In this country, 
unfortunately, one serious thing is happening. 
In the State Governments also, every section 
of the employees is made to believe that un-
less they agitate and unless they take to the 
streets, they would not get anything. One of 
the root-causes of social disorganisation, 
social upheaval or .social disorder in this 
country is that the Government or the manage-
ment  would  not     actually     respond 

unless something unusual is done, unless 
something illegal is done. That is why people 
are taking to the streets. In my own State, the 
medical men, doctors—civil surgeons and 
assistant civil surgeons—were on strike for 
three months. All the hospitals,, dispensaries 
were closed. And it is the poor people who 
suffered. The rich people could go to the 
private services. It was there for three months. 
We never saw such highly respected per-
sonnel like the medical men going on strike. 
That was because they felt nothing would be 
done through negotiations. So, this is one 
problem that is worrying us. I cannot say, 
chronologically, when it crept in actually but 
this must be put and end to. There must be a 
continuous rapport with the working 
population. 

Industrial relations cannot be imposed from 
outside, i do not believe that improvement in 
industrial relations will be achieved merely 
by the introduction or intervention of an ex-
ternal authority, an outside authority. It must 
be inbuilt. Day-to-day, minute-to-minute 
contact actually must be there. In fact, the 
efficiency of the supervisory staff will be 
judged by the rapport they maintain with their 
sub-ordinance staff. That must be the cri-
terion. And if any wildcat strike takes place, 
it is to say that the supervisory staff, the 
managerial staff,, is not in tcuch with the 
working people, and it is no use finding a 
scapegoat and throwing the blame on some 
one. It is no good. Therefore, my submission 
is that it must be seen that whatever 
concessions are extended to a particular 
category of staff are extended to others also 
before anybody would make a cry about it. 

Sir, about my own State I should not fail to 
s.ay something—not that I want to bring small 
things before the Minister or the Government 
or the Railway Board. Between Kazipet and 
Secun-derabad there is a 46-kilometre track 
which is not a double track. The other day 
alone I could know about it because I do not 
travel very often on the railways. 
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SHRI KALYAN ROY: Mainly by air. 

SHRI V. B. RAJU: That is true. We are M.Ps. 
and MPs. means muft passengers by air. I think the 
Minister will look into it. Commercially, how is it 
advantageous to the railways with a track in 
between being left as a single-line track? Then I 
would say about the Bibinagar-Nadikude railway 
line which will throw open the Nagarjun Sagar area 
where we have spent nearly Rs. 500 crores, the 
prosperity must be available to the rest of the State 
and the rest of the country, but construction of this 
line is going on at snails pace. I hope the Minister 
will examine when it started, how it is going on. I 
know there is a provision of Rs. 4 or 5 crores,, but a 
lot of more money have to be available to complete 
the line. Then, about the electrification of the track 
between Madras and Vijayawada, we have spent 
almost Rs. 34 crores, but when will that line be 
open for the trains to run is not known. 

Apart from these things, I want to 
say that I am happy that the Railways 
have, when the Janata Government 
was there, introduced fast .-noving 
trains. \ must congratulate the Rail 
ways for running these super fast ex 
press trains. Long journey in this 
country is really a problem because of 
tropical climate. Now that the Rail 
ways have introduced AC sleepers in 
II Class, it is very good. It is a very 
good compartment in design; I think 
it is one of the beat in design. You 
can do away with the I class complete 
ly in the long distance trains. Why 
have I Class? 1 find that sometimes 
they go empty. We do not need them 
I think it will go to the credit of the 
Minister if he could do it. Let the 
full train be air-conditioned, for berths 
and sitting. Air-conditioned trains is 
not a luxury. It is not only for main 
taining the temperature _______ 

SHRI B. D. KHOBRAGADE (Maharashtra): 
Why only in the air-conditioned class? Do away 
with the I class altogether, in other trains also. We 
do not need it. 

SHRI V. B. RAJU: As I was saying, it is 
not only lor temperature control, it is also 
for preventing dust. We are aftected by 
dust. Then there is noise pollution. This 
country must realise that there is a lot of ill-
health because of noisa pollution. So it 
saves us from dust pollution; it saves us of 
noise. Besides, it saves us from heat and 
cold. Now let the economics be worked out 
for providing ACC comfort both for 
sleeping and sitting. You take double the 
fare for a sleeper. But I wish that thig 
experiment be tried for all longdistance 
trains. And do away with the I Class 
altogether, even in the ordinary trains, as 
haa been suggested by my friend. 

: 
Thank you. 
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*SHRI E. R. KRISHNAN (Tamil Nadu): 
Mr. Deputy Chairman, Sir, on thq 
Appropriaiton Bill (Railways) I have been 
given an opportunity to speak and I am happy 
that I have got this opportunity. I am sure that 
the officials in the Railway Board are exa-
mining the suggestions made by us. They are 
giving replies to them and I am duty-bound to 
express by gratitude to them. In the Southern 
Railway,, in Tamil Nadu, we have got the 
largest metre gauge track. For the past 30 
years, as compared to the otri^r Zonal 
Railways, not even one kilometre of metre 
gauge has been converted into broad gauge in 
the Southern Railway. Goods which are 
transported from the big low-se of 
Tirunelve!i, Tuticcnn, Madurai and Tiruchi 
are sent through the metre gauge and then 
transhipped at. the point of function of broad 
gauge and metre gauge. There is inordinate 
delay in such transhipment as also wastage 
and theft. Naturally the Industrie are affected. 
Then these goods are transported through 
lorries by road and the freight rates on the 
road transport system are a "so high. 
Natuaral'y it tells upon the prices of 
commodities. In order to avoid such 
unnecessary expenditure on freight, all the 
metre gauge track in Tamil Nadu should be 
converted into broad gauge track as early as 
possible. Particularly the Salem-Hosur-
Bangalore track and the Madras-Tuticorin 
track should be immediately converted from 
metre gauge into broad gauge. Immediate 
steps should be taken in that direction. So far 
as the revenues of the Railways are 
concerned, the income from freight is very 
high. Sir, pulses are being transported from 
the North to the South,, but only after months 
the pulses reach the South. The goods traffic 
should be expedited. 

Then there should be a proper timetable for 
the movement of wagons from one place to 
another. Goods wagons are not available at 
all. If you register for goods  wagons, within  
24 

♦English translation of original ipeech 
delivered in Tamil. 

hours the wagons should be made available. 
There should be such a system in the 
Railways. 

In Madras the office of the Metropolitan 
Rapid Transit System will be closed, it is 
reported, from 31-3-1980. The officers of the 
organisation, especially the engineers, have 
been transferred from this place. You know 
that the traffic in Madras is becoming 
congested. Naturally there is need for a rapid 
transit system. 

Then there should be more Express trains 
between Madras and Tutcorin and between 
Madras and Tirunel1. i ii Because of the 
heavy passenger traffic between these places, 
we have been demanding additional trains for 
the past 30 years. So immediate steps should 
be taken to run these additional trains. Sir, as 
soon as Shri Kamlapati Tripathi became the 
Railway Minister, he gave orders for the 
running o' more Express trains to Varanasi. 
And as and when new Ministers of Railways 
came, they ordered the running of additional 
trains to their places. So I also demand that 
additional trains should be run from Madras 
to Tuticorin and Tirunelveli. 

The expansion of Madras Central station 
has to be expedited. The Tamil Nadu 
Government have recently shifted the Zoo 
from that place to another place. That land is 
now being given to the Railways. So without 
any further delay Madras Central should be 
expanded. 

Lakhs and lakhs of people come to Madras 
city. Thirty-five lakhs of people are living in 
Madras eity. But in Madras there is no tube 
railway system.    It should be started quickly. 

From Madras Egmore to Madras Central 
there shouM be a railway track for electric 
trains go that both these stations will be 
connected and the passengers will find it easy 
to move from Egmore to Madras Central. For 
so many years Salem junction has not been 
renovated at all. The platforms there do not 
have passenger amenities such as benches etc.   
This junction is 
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located in the heart of Sooramangalam. The 
old Sooramangalam and the new 
Sooramangalam are on both sides of Salem 
junction. There should be an over-bridge 
connecting these two old towns. 

In Salem, for quite some time past, there 
has been a demand for the establishment of 
Divisional Headquarters. This should be 
located in Salem and steps should be taken 
immediately in this direction. 

There should be a railway tract between 
Salem and Yercaud. Yercaud is about 20 
kms. away from Salem and is a hilly station at 
a height of about 4,500 feet. In order to make 
Yercaud a tourist centre a railway tract 13 
very necessary. The tourist potentials of this 
town can be developed on?y by providing this 
railway line. 

Whenever you travel by train— whether 
they are Members of the Rajya Sabha or the 
Lok Sabha—you would have noticed that the 
railway catering establishments at railway 
junctions are not functioning well. Quality 
food is not being served to passengers. Only 
your hunger is appeased; your taste is not 
appeased. Therefore, quality food should be 
served at the junctions. Private sector catering 
establishments in the junctions are serving 
good quality food. (Similarly, public sector 
catering establishment also should provide 
good quality food. 

Between Delhi and Madras the G. T. 
Express train i,3 running now. I would 
suggest that air-conditioned second class 
sleeper coaches .should be added to the train. 
I can assure the Railway Minister that the 
Railways will not incur any. Iocs by doing so. 
You can remove one First Class coach 
accommodating 24 passengers and put in its 
place an air-conditioned sleeper coach to  
accommodate 48 passengers. 

With these words, I conclude my speech. 

SHRI KHURSHED ALAM KHAN 
(Delhi): Sir, I rise to support the Ap- 

propriation (Railways) Vote on Account Bill, 
1980, and the Appropriation (Railways) No. 2 
Bill, 1980. The hon. Member who initiated 
the debate has made certain remarks 
particularly about the Railway Board and I 
feel I too share some of his views. But 
certainly there was no question of 
destabilisation of tne Railways or railway 
stations in any way that he suggested. 

It is a fact that the Railway Board i9 an 
enormous body. In spite of the fact that the 
Administrative Reforms Commission 
submitted its report long ago, complete 
restructuring of the Railway Board is still not 
done. In my opinion, the Administrative Re-
forms Commission's report is itself now out-
dated and outmoded. Therefore, we have to 
take a second look at the restructuring of the 
Railway Board, its functions and responsibili 
ties with ^pecial reference to see as to how 
we can delegate more powers to other units 
and zonal railways in order to lesson the work 
of the Railway Board here. 

My greatest grouse against the Railway 
Board is that they just issue a circular about 
any suggestion 0r any recommendation 
contained in any report which has been 
received and accepted, and then just forget 
about it thinking that it is now the responsi-
bility of the concerned railway and the 
General Manager of that Railway to see that it 
is implemented, and implemented in letter and 
spirit. I suppose this is not a very correct 
approach. The Railway Board must set up a 
cell in the Railway Board itself whose 
function ghould be to follow up all such 
matters in order to ensure that there is 
implementation, and implementation boii in 
letter and spirit. Now, Sir, much s'tress was 
laid by the honourable Member who initiated 
the debate on the financial viability of the 
railways. In principle, Sir, we do also agree 
with it. But then the question is that the 
railway services, particularly those which 
have been catering to the passenger traffic, 
have never been paying.    It is a known fact 
that the 
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passenger traffic side of the railways has 
never been paying and it has not been paying 
so far because the passenger services are run 
more for the convenience of the passengers 
and for the benefit of the passengers and not 
so much stress is laid on their viability. 
Besides, as far as efficiency is concerned, no 
doubt, there is ample room for efficiency in 
the railways, both operating efficiency and 
management efficiency. But efficiency is not 
the only thing which can provide viability. For 
instance, if you take the railways in the 
advanced countries like Japan, England, 
France, Germany, etc., even the railways there 
have to be substantially subsidized and there-
fore, efficiency is not the only factor and there 
are many other factors which need 
consideration. 

Sir, another unfortunate thing is— I 
mentioned this during the Budget debate 
also—-that we have still not formulated a 
national transport policy including co-
ordination between the rail and road transport 
systems in this country. If I am not incorrect, 
the railways have also invested about sixty 
crores of rupees of their money in the Road 
Transport Corporations and yet we find that 
there is wasteful competition between the rail 
and the road transport services and thi3 must 
be ended. Otherwise, Sir, the railways should 
withdraw all their investment in the Road 
Transport Corporation. 

Now, Sir, as regards the operating ratio, well, 
fluctuations in the operating ratio are due to 
many factors, and, therefore, it is difficult t0 
pinpoint only one factor and say that the 
operating ratio is not having any fluctuation. 
Fluctuations will always be there. But that 
fluctuation should be well within the tolerance 
limit and if they are not within the limit, 
certainly, we should know that there is 
something wrong somewhere and effective 
measures should be taken to ensure that this 
does not take place. Apart from this, Sir, in the 
working of the railways, there is a great 
anomaly because   most  of the  departments    
the 

leave reserve is sanctioned to the extent of 
about 12 per cent while the actual requirement 
is more than 20 per cent and unless the 
necessary leave reserve requirement is met, 
there will always be a shortage of the staff and 
there will always be dislocation in the services 
besides a large amount of overtime payment 
which will have to be made and the s^n* and 
the crew will have t0 work in fatigue condi-
tions which is neither good for them nor for 
the railways itself, nor for the passengers who 
travel by the trains. 

Sir, ag far as asset acquisition is concerned, 
no doubt, the railways are doing their bit. But 
here is a very disturbing situation which I 
would like to mention and it is that there are a 
large number of bridges which are more than a 
hundred years old and which are not fit for the 
super-fast trains which we are now running and 
some of these bridges are also termed as 
distress bridges. I do not know what they 
mean by distress. An ordinary man will think 
that distress means danger and danger can 
always result in a disaster. So, the railways 
should have a programme of gradually 
replacing or rebuilding or strengthening these 
bridges t0 ensure the smooth running of the 
trains. 

Now, Sir, the other problem" js   the overdue 
POH,    that is, the periodical overhauls.   There 
is a large percentage in certain zonal railways 
where   the periodical overhaulg are overdue 
and this is not a good sign because in many cases 
this result in derailment and in dislocation   of  
services.    Sir,   another important  fact    which  
needs   special mention is the provision of stores 
of the    required    quality at the proper time.    
Some time back we were told that the Qureshi 
Committee was appointed to look into this 
matter and submit  a    report.    We  suppose    
the report has already Deen submitted, because 
Mr   Qureshi must have submitted the report 
before quitting the office of the Minister of State 
for Railways. Now, what has happened to that 
report?   How many recommendationfl 0f that  
Committer    were  accepted  and 
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how many recommendations 0f the report 
were implemented and also what benefit has 
been achieved by the Railway by the 
implementation of those recommendations? 
Why has this not been done? 

Sir, we are glad that the question of bonus 
has been decided amicably. Of course, this 
will mean financial implications of about Rs. 
45 crores annually. But since thi9 is linked up 
with productivity, I suppose the Railway 
workers will now come forward and play 
their part, and I am sure whatever they get in 
the shape of bonus, they give of their best to 
produce more than what they have been doing 
so far, so that the payment of bonus is well 
justified. 

Sir, the Con mention Committee should be 
set up immediately, because this is one of the 
most important committees which has to look 
into the various aspects, particularly the 
rationalisation of fare structures and freight. 
Besides, now the 0ld financial structure of the 
Railways has to be changed and we must have 
a second look at the financial structure, 
because the Railways are not only a commer-
cial organisation, but they are also run as a 
departmental organisation^ and a 
departmental organisation is normally run for 
essential services. Therefore, the financial 
structure should also be considered in the 
same light so that we get proper benefit out of 
it. 

Now, Sir, it is a known fact that the back-
bone of any transport system is the proper 
maintenance of the rolling stock. Here, the 
carriages and wagons have to be looked after 
properly. But, unfortunately, often there is 
dilution, which means that standard jobs are 
being done because the essential spares and 
accessories are not provided to the workshops 
and to the repair sheds. The result is that 
cannibalisa-tion is done, which is a very 
dangerous thing, because it results in 
damaging the  other    engines   or  carriages  
and 

wagons which are in good shape and can give 
better service. What is the difficulty? If we 
are not in a position to get necessary spares 
and accessories, we must import them 
because the Railways have got to be run for 
the benefit of the nation. 

Now, Sir, we know that when (he full 
Budget will be presented, we will actually 
have a clear picture of the financial position 
of the Railways. Apparently, it seems that the 
Railways are not out of the woods and they 
have still to come out of the tunnel. But 
something has to be done to ensure that there 
is no leakage of revenue, there is no pi!ferage 
of spare part3 in the workshops, and this can 
be ensured if only ticketless travel is pre-
vented. I know it cannot be totally eliminated, 
but, surely, it can be reduced to a large extent. 
And if this is done, a big chunk of income 
will be coming to the coffers of the Railways 
and will be utilised by the Railways. 

Similarly, Sir, I would like to mention one 
thing. I invite the special attention of the 
Railway Minister to the numerous ac<?idents 
which are taking place at the level crossings, 
particularly, level crossings which are un-
manned level crossings. The Railways have 
got enough money for converting them into 
manned level crossings. What is the difficulty 
in taking steps to convert them into manned 
level crossings, so that we can save these 
accidents at level crossings. And, then, level 
crossing accidents make very adverse news in 
the papers every now and then. Sir, the 3 P.M. 
Railway Board" and the Railway authorities 
take a decision about the addition of trains 
every now and then. But it is surprising that 
they do not make necessary inquiries and flnd 
out from the various terminal stations whether 
the trains are being looked after and whether 
they have adequate facilities available and 
whether they haye adequate staff to take care of 
these additional 



 

[Shri Khurshed Alam Khan J trains. If thia 
is not done; we cannot run our trains in sajfe 
and proper conditions. It i3 ver-y necessary 
that before additional trains are introduced, the 
Railway authorities consult the concerned 
terminal staff to find out whether they have 
got adequate servicing sheds and adequate 
facilities for undertaking this additional res-
ponsibility and whether they have got 
adequate staff which can take care of the 
maintenance of these additional trains. 

Another thing that I would like to mention is 
that some of our Zonal Railways are too 
unweildy for being managed properly and 
efficiently. For instance, I will mention only 
three Railways. The Northern Railways has a 
kilometer route o1 10700 kilometers. The 
Western Railways has a route of 10337 
kilometers. The South-Eastern Railways has a 
route of 17030 kilometers. These are too big 
units and they must be broken up into smaller 
units. No doubt, the breaking up into smaller 
units will definitely increase the overhead 
expenditure slightly. But that overhead 
expenditure will be offset by the efficiency 
and better operating ratio. Therefore, I would 
like the hon. Minister to examine this question 
carefully and to let us know what are his views 
about it. 

Another important point i3 about the type of 
traction that we are trying to introduce in our 
Railways. One is the usual conventional 
locomotive traction. Then same dieselisation. 
Now, electric locomotives have been 
introduced. Surely, the electric traction is the 
cheapest, but its initial cost is very high. 
Similarly, dieselisation is expensive and we are 
short of diesel. Still it is necessary that we 
concentrate, for the time being, 0n the type of 
traetion which we can easily manage 
irrespective of the fact whether we can run 
more supe.rfast trains or not. The main 
question is to run the trains and to run them 
properly and safely. 

Sir, I have seen certain expense* for the 
staff amenities to be provided. But it is 
surprising that the Engine Drivers and the 
Engine Crew are not provided with the 
uniforms. They have to work in very severe 
weather conditions, In hot"summer months 
and in cold winter nights. Therefore, it is very 
necessary that they should be provided with 
uniforms including the overcoats. Now they 
have to use blankets, It looks very odd seeing a 
driver using a blanket. Why do you not suPply 
him with a proper overcoat so that he 
appears~jn a better manner? Most of the 
people normally say about their own Railways 
and their own sections and stations I do not 
normally gpeak about them. But I would like 
to mention here that there is the North-Eastern 
Railway also in which I have the privilege of 
travelling very often. Sometimes I really 
wonder wh0 is running this Railway. Is God 
running or the General Manager of the 
Railways is running? This is the position 
because I know the day when I am starting but 
I do not know when I will reach my 
destination or my home-town. So, I would like 
the hon. Minister for Railway to look into this 
matter as to who is running this Railway and 
how this Railway is being run. I would give 
on^y one example. Take the section between 
Agra and Kanpur. Find out as to how many 
derailments were there during the three years, 
how many traina were cancelled on this 
section, and how many trains were running 
late by more than six hours on this section, 
and you will know the position. Sir, I 9aid that 
normally I do not make any personal 
complaints. But I am compelled to say this 
because recently we have exPerienced a lot of 
difficulties. And I hope that a sympathetic, 
hon. Minister like 'Mr. Jaffar Sharief would 
certainly look into it and do something about 
the running of the railwaya in this section 

DR. RAFIQ ZAKARIA (Maharashtra): 
Should he run it? * between the God and the 
General Manager, you are bringing the 
Minister. 

183 Appropriation [ RAJYA SABHA ] Vote on Account 184 
(Railways) Bill, 1980 



185 Appropriation [18 MAR. 1980] Vote on Account 186 
(Railways) Bill,  1980 

 
There is the father and the son and also the 
holy ghost. Let the Minister act as a holy 
ghost. 

SHRI KALYAN ROY: I did not hear you 
properly. What did you say? Mother and son? 

SHRI KHURSHED ALAM KHAN: Sir, 
about the amenities to the passengers, I say 
that amenities to the passengers need a lot of 
attention. In the Sr3t place, Sir, if the Minister 
goes to a road-side station blind-folded, when 
somebody ties a kerchief over his eyes and 
leads him t0 a road-side station, from the 
stinking smell of the station, he realises that 
he has reached a railway station. So, this thing 
is there when you reach a railway station. 
And if you go to the waiting room, the 
waiting room confirms this. Always you find 
a stinking smell there. You find there broken 
chairs and three-legged chairs. And the staff 
pays no attention at all. 

AN. HON. MEMBER: You find bugs also. 

SHRI KHURSHED ALAM KHAN: And  
you  find  so many other things. 

Sir, the last but not the least point ig about 
catering. In the catering department, I do not 
know what type of cooks are employed. We 
thought that cooks from Goa are employed in 
this catering department. Goanese cooks are 
the best cooks. But, Sir, what type of food we 
get there? When you order for a non-
vegetarian and a European dish, you find the 
leg of a chicken floating in the watery sub-
stance and it seems a$ if a duck is floating in 
the water. 

So, Sir, these are a few o' my suggestions 
and I hope the hon. Minister will give some 
attention to these suggestions. And we know 
that in due course a formal letter comes to us 
saying that you have said this thing 

in your Budget speech and that it is being 
done. We have heard thi3 for a long time. 
Now, we want something to be done, 
something to be implemented and something 
to be achieved .«o that we may pray for the 
long life and prosperity of the hon. Minister. 
Thank you, Sir. 
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or at the movement of foodgrains, it all centres 
round the problem whether we are able to 
supply the number of wagons which are 
required either for the movement of coal or for 
the movement of foodgrains. Sir, tne/e is a 
regular war going on for the last ten years 
between the Ministry of Coal and the Ministry 
of Railways. The accusations and counter-
accusations have vitiated* the entire 
atmosphere. We were told all the time, by Mr. 
K. C. Pant, by Mr. T. A. Pai and previously, by 
Dr. Triguna Sen, that a co-ordination committee 
has been formed to sort out the problem of 
wagon supply. The coal industry is saying that 
they have nearly tv/o million tonnes of coal 
lying at the pitheads which the Railways are 
unable to move. We find a repetitive argument 
of the Railways that when they send or despatch 
wagons for loading, there is not enough coal. 
Hence, the wagons come back empty The 
problem is, we require today, with the current 
production and requirements, 9,000 wagons per 
day, a little over 9,000 wagons per day. Ten 
thousand wagons should be adequate for 
Bengal, Bihar; I put it the other way, for the 
Eastern Coalfieds, for the Bharat Coking Coal 
and for the Central Coalfields, Ranchi and other 
areas up to Asansol. We have promises and 
promise|g galore from the Railway Ministry 
through advertisements through notices and so 
on that these are being supplied. Today I am 
talking of this week—the assurance was that 
they will supply 9000 wagons. The present 
supply has dropped town to 8,000 or even less 
than 8,000 wagons. So, the problem is not so 
much about the declining production of coal 
which is there. The production of coal has not 
gone beyond 90 million tonnes from the Coal 
India Ltd. and 101 million tonnes as a whole, 
including the Singh-areni, the TISCO and the 
IISCO. The problem is, the railways ar* mis-
erably failing to supply wagons at the proper 
time, at the despatch point. That is the whole 
trouble as a matter of fact. I would like to know 
from the Minister, Mr. Sharief —if I remember 
his name    correctly—what is the 

SHRI KALYAN ROY: Sir, I will be very 
brief. All I would like to say is this. My first 
point is this. The problem of the Indian 
Railways today is, *M it has been in the last 
few years, basically a problem of wagon 
supply. Whether We Took at tho, coal 
industry 



 

indent by the Eastern Coal Field, the Central 
Coal Field and the Western Coal Field and 
what is the number of wagons you have 
supplied per day? And I am sure, I can say 
with authority, without any contradiction, that 
the railways have all around been failing to 
fulfil the requirements of these three 
companies. If my facts are wrong, I would like 
the State Minister of Railways to correct me 
and place the facts today before the House. 

Secondly, Sir, the problem of wagon is not 
only restricted to the question of supply. You 
are aware, a perpetual battle is going 0n 
between the manufacturers of wagons and the 
Railway Ministry. As a matter of fact, as you 
are aware, a large number of small scale 
industries and the medium-sized industries in 
Bihar and West Bengal, particularly around 
Calcutta, employing nearly 200,000 workers, 
are entirely dependent on railway wagon 
orders. It is the blunder of the Planning Com-
mission and the Railway Board some years 
back that led to the near destruction of the 
medium-sized factories who depended on 
orders for wagons. Suddenly, the Railway 
Board 10 to 15 years back discovered that 
India did not require so many wagons; so they 
cut down the orders. The result i9 there is 
chaos and all the economic difficulties which 
we are facing today. I would like to know what 
line the Government has taken to see that the 
railway wagons came out of the factories, in 
other words, to place orders of wagons on the 
State as well as private sector. There is one 
private sector, the Birlas are there. So, I would 
like to know whether the orders are going up or 
the orders have remained stagnant. 

Thirdly, Sir, there is the problem about the 
price. There is a constant warfare going on. 
The manufacturers of wagons come to Delhi, 
to plead for higher price of wagons and the 
Railway Ministry bargains with them and the 
perpetual battle goes on. There is no 
settlement and that is why they delay the 
supply of wagons for which the orders were 
already placed with 

12» RS—7. 

them. What is the problem? How much are 
you paying per wagon? "What is their 
demand? Have you been able to sort out these 
difficulties because the order for railway 
wagons cannot be isolated from the revival of 
the medium industries throughout West 
Bengal, Bihar and other places? They are 
interlinked, thoroughly interconnected. 
Curtailment of orde* means shutting down of 
the medium industries, particularly in 
Howrah. So, I would like to know all about 
this problem. 
Then, Sir, there is ths problem about the order     

for     axle and wheel.   I would mention five 
points only.   You know that we      have got the 
publi*. sector, the Durgapur Steel Plant, which 
has got a special department to produce axles and 
wheels.   What is astonishing, I am following it 
up for th« last ten years and the Railway Minister 
merely repeats the answers framed by the 
bureaucrats, as you saw yesterday the spectacle 
of 'alleged lathi charge'. The  same   thing  
happens  every  day here, practically.   Now, the 
DSP, the Durgapur Steel Plant which is under the  
authority of      a very competeat Commerce     
Minister,      Mr.    Pranab Mukherjee, has all the 
time complained that the prices that you are 
paying for the axles and wheels do not even meet 
50 Per cent of the cost of production. As a matter 
of fact, people were laid off in 1977, 1978 and 
1979 for lack of orders because the DSP 
management refused to take orders.   They say 
that they are already losing and they cannot lose 
more by producing something when the cost of 
production is going very high.   What is the 
Railway Ministry doing about this? I am amazed 
t» know,  when we are ihort of foreign 
exchange—in the last five years   tho Janata 
Government did the same thing, there is no 
difference, I do not see any difference between 
Mr. Madhu Danda-vate and the present 
Minister—you ara importing axles      and wheels     
from abroad by paying fabulous money. It this 
money is paid to the Durgapur Steel plant,    I am 
sure   it can yield profits but this has been denied 
to tha i   public sector and they are not beiag 
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[Shri Kalyan Roy] given the proper price. 
Yet we are getting them from Washington and 
other places paying fabulous prices. Why do 
we import the same product which can be 
produced here? When Mr. Madhu Dandavate 
took over, it was like this. When he was in 
office, it continued. It has continued like that 
till today. Sir, how d0 we price the products of 
the public sector? Do you have any dialogue 
with them? Do you look into the cost of 
production? Or do you try to 3tarve the public 
sector industries and import from outside? In 
other words, has the Railway Board any vested 
interest in importing materials from abroad 
which can be manufactured here. As a matter 
of fact, I am surprised. The House should know 
that when the Indian engineering industry is in 
a position to export all kinds of sophisticated 
and , son-sophisticated engineering goods, the 
Railway Board which is not in a . very good, 
shape financially or other -. wise, is importing 
things which can be manufactured here. Will 
you put a halt or stop to it? There is a definite 
vested interest inside the Railways which is—I 
am quite sure—in league with the World Bank 
and with the United States tycoons. 

My other point is regarding the captive power 
plants. Only a few days back, the Minister 
replied about the power problem in the 
Railways and 1 do concede that there is a 
problem of power which leads to dislocation, 
delay, unpunctuality and sometimes the daily 
passengers beat up the Drivers and the Guards. 
The question has been pending for the last 5 
years and I am pursuing the matter about setting 
up of captive power plants for the Railways. I 
would like to know what is the present position. 
Last time, two years back, we were told in this 
House by the Railway Minister that they were 
discussing the matter of setting up three captive 
power plants with the Planning Commission. 
Now, is the consultation still continuing 0r will 
it continue till 1992? At . what stage will the 
consultation come *• am end and the power 
plants will be 

set up? The present position is that we could not 
import gas turbines. Are you finding any 
difficulty? If there is any difficulty, you should 
take us inte j    confidence. 

My next point ia about the unfortu 
nate thing "underground railways in 
Calcutta*. Most of the Members of 
Parliament going to Calcutta must 
have seen the havoc which the MTP 
ha9 created in Calcutta. Practically 
all the main roads are blocked today. 
Many tram routes have been with 
drawn. The buses go through the by- 
lanes. Mountains are coming up 
where there wag a 'maidan' in Chow- 
ranghee. It is a problem to travel 
through the main streets of Calcutta. 
It seems that it haa been bombed. We 
arQ told that the MTP is progressing 
in a very fine way and that it will be 
completed very soon. But we know 
that there is hardly any progress. 
Cement is not available. Stone chips 
are not available. Machinery is not 
available and finance is not available. 
Steel also is not available there. When 
are you going to sort out the3e pro 
blems? In the last 4 or 5 years, the 
progress, as I have told you, is only 
20 per cent or 22 per cent. If I am 
wrong the Minister is here reading 
his brief which has just now been 
handed over to him. He will correct 
me. The progress ia 20 per cent. If 
this is the rate of progress, we will not 
be       able   to complete the 
underground railway in 
this century. You understand the problem of 
diesel in Calcutta and anywhere else. The 
buses are being withdrawn because of lack of 
diesel. If there is diesel, they do not want to go 
through the paralysing jam from south to 
north. The entire communication has been 
completely upset. And the villain of the peace 
is the MTP. I do not blame the engineers. 
They are fine people. They are doing a good 
job. But, how can they complete the job if you 
do not make finances available? It is the same 
question we asked 0f Mr. Dandavate. What is 
the difficulty? You promised tne MTP and 
then you withdrew finances. Ia it fair?    I» 
would also be in your ow» 



 

iatereet to see that it is completed as last as 
possible, but nothing is being done. 

Why not have a circular railway? 
Thk is my filth point. What is the 
difiiculty in having a circular railway? 
This was a plan which was approved 
by the Planning Commission before 
the MTP was considered. All right, 
MTP will cost you over two to three 
hundred crores and it will take a 
lot of time. We know the attitude of 
the Centre towards other State 
Gorernments, particularly     West 
Bengal. It is not a very affectionate area for 
the Ministers today. (Interruptions) I may be 
wrong. You correct me. 

SHRI C. K. JAFFAR SHARIEF: It is an 
uncharitable comment. 

SHRI KALYAN ROY: I withdraw 
it in anticipation of a good reply. But 
you tell us. If you cannot find finances 
for the MTP, What is the difficulty of 
going in for a circular railway? You 
have to lay some lines in some places. 
Already some lines are there. Are 
you considering the circular railway 
project? Or, you reject it. I know that 
the West Bengal Government did 
submit a detailed scheme for a circular 
railway and that scheme was under 
consideration. I do not know 
whether it has been 
rejected. So, I would like hon. Minister to 
enlighten us if he wants to be fair to us and 
charitable to us. 

Sir, my last point is about pilferage and 
wagon-breaking. Sir, this has become a real 
menace. You will find how the Ministers 
today—perhaps they have got a massive 
mandate, a massive majority—refuse to reply 
questions or are not very honest about it. Now 
I would aay that the Minister are not honest 
about it and want to avoid unpleasant replies. 
On 14th March, 1*80, under Unstarred 
Question No. 307 I asked, "(a) whether 
Government are aware of a large number of 
cases of pilferage and wagon-breaking in 
Sitarampur, Asansol and Andal yards in 1979 
and in 1&80 till date; (b) if so, 

what are the losses in this regard, 
month-wise and area-wise during the 
above period; (c) what is the«value of 
goods stolen during the above period; 
(d) what steps Government have 
taken against tQe wagon breakers 
in those areas and (e) how many of 
them have been arrested?" Naturally, 
Sir, you e^P^t the type 
of things which are stolen, 
their value and what steps are taken 
will be given because we are all in 
terested to see that wagon-breaking 
stops. Perhaps, nowadays the Minis 
ters are not very serious about it. I 
myself have seen that throughout the 
area—I practically live in that area- 
right in the station in Asansol, in 
Andal, in Barachak, in Sitarampur, 
right before our eyes, in broad daylight 
wagons have been broken and things 
have been looted. And you know, 
Sir, that       that area     generates 

at least Rs. 500 crores of value per month. 
This is the richest area in the whole of India, 
that is, from Asansol to Dhanbad to Andal. 
Naturally you expect an exhaustive answer. 
But what is the answer? "It is not a fact that 
there were a large number of cases of pilferage 
and wagon breaking in Sitarampur, Asansol 
and Andal yards in 1979 and in 1880 i-ill 
date." Sir, "a large number"' is a relative term. 
Then, "In Asansol and Andal yards some cases 
of pilferage and wagon breaking were reported 
in 1979 and 1980". "Some cases". See the 
highly efficient Railway Board's reply. "Some 
cases". They should be ashamed of it. They 
should have all the facts and figures. They are 
getting salaries, saloons, everything.   What is 
"Some cases"?    " _____ some cases      of 
pilferage and wagon breaking were 
reported in 1979 & 1980." Is that an 
answer? I asked such a specific ques 
tion, to give us, in thii-j regard,, month- 
wise and area-wise figure*? during the 
above period. And 'he e the check 
to reply to this w;*h "rome cases". It should 
have been 1, 2, 3, 4, 5, 6 or 10*. They have not 
given it because they will not give it—'because 
these officers in the railways in Assaiwol. in 
Sitaram pur, in Kulti are in league with tha 
wagon breaker*.   And  what  is    the 
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[Shri Kalyan Roy] salary they get? They 
get ten times in collusion with the wagon 
breakers. Some areas are not safe at night. 
They do it so openly. But there is little 
information to the House. Would you take 
action against the officers who had the check 
to give this sort of misleading answer? Some 
cases are all right, cases of thefts involving 
one or two rupees, but what about the other 
cases? I aSked: "What is the value of these 
goods stolen during the above period?" 
"Nothing". "What steps have been 
taken?"~~"Does not arise." Wonderful! A 
wonderful reply you have drafted. Shame on 
you. I tell you, if you go on replying to us in 
this way. What do you take us for? We asked 
specinc figures about the number of thefts 
because the wagon breakers are making the 
life of ordinary people hell; in the form of 
these thefts a lot of coal is taken away which 
could be despatched to the engineering 
concerns at Surat or some places m Haryana or 
Madras. When we asked "What is the value of 
such" goods and what steps have been taken to 
prevent these thefts?", their reply is: "Does not 
arise." If this is the way you are functioning, 
this deficit you will have to meet, as has been 
pointed out by Mr. Raju, by increases in fares 
and freight rates. I am hoping for the day 
when you will have to sit on the other side. 

Thank you. 
SHRI BHAIRAB CHANDRA 

MAHANTI (Orissa): Sir, the most gratifying 
thing about the Indian Railways is that they 
cover a land-Toate of nearly 65,000 
kilometres. The Indian Railways as a system 
is the biggest in Asia and the fourth biggest in 
the whole world. It is also the biggest public 
undertaking of the nation. Now the most 
distressing thing, at the same time, is, as has 
been stated in the Budget speech of the 
Railway Minister, that being the biggest 
public undertaking in a country with a socialist 
economy and with socialism as its goal, that it 
should show a deficit of the order of nearly 
Rs. 42.10 crores. If the biggest public  
undertaking in  this  country with 

socialism as its goal leads to an annual deficit 
of Rs. 42 crores— which will increase further 
when the final Budget is presented—what can 
we think of other public undertakings? Not 
only that. The other distressing thing, to which 
most of the hon. Members in one way or the 
other have referred to in their speeches, is that 
even though the expenditure is heavy, there is 
a steady deterioration in its performance from 
year to year, from 1977-78. To quote the 
Railway Minister from his speech at page 7: 
"During 1976-77, the Railways handled the 
highest ever originating revenue earning 
traffic of 212.6 million tonnes. However, since 
then there has unfortunately been a pro-
gressive decline in the lifting of feight traffic 
resulting in the revenue earning tonnage of 
only about 194 million tonnes expected during 
1979-80.'' Now, so far as the amenities and the 
facilities to the railwaymen are concerned, 
perhaps they are second only to the people 
serving in the airlines. Perhaps, so far as the 
housing facilities are concerned, most of the 
railwaymen g,et their houses. The latest 
addition has been the bonus. There are other 
recreational facilities also. Everything is there, 
but, unfortunately, it is alarming that inspite of 
the incentives, the railwaymen's productivity 
is on the decline. 

I need not refer to what just now Mr. 
Kalyan Roy said. There is a way of answering 
questions in Parliament. I wonder how these 
^answers' were supplied by the officers, and 
even if they were given, how that kind of 
answers, as has been stated by Mr. Kalyan 
Roy, were approved by the Minister, these 
should have been sent back to the officers 
concerned, and the Minister could have taken 
some more time saying that the information 
was not available. But this kind of an answer 
is really   .   .   . 

SHRI, KALYAN ROY: An insult to the 
House. 

SHRI BHAIRAB CHANDRA MAHANTI:   
i was going to say this. 

SHRI KALYAN ROY: He has DO right to 
remain  a  Minister. 
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SHRI BHAIRAB CHANDRA 
MAHANTI: There is bonus. Also, compared 
to other services, the railwayman get 
accelerated promotions. Now, because of the 
railwaymen's inability t0 function properly, to 
see that coal, cement and other most essential 
things are despatched to the destinations in 
time, we are having the worst possible 
economic crisis in all spheres everywhere. 

Now about punctuality and cleanliness, my 
friends mentioned what happens to the train 
from Gorakhpur. They do not know when they 
would reach their destination. In the Minister's 
speech it has been said that the punctuality has 
been improved upon by nearly 90 per cent, 93 
per cent. But only two days back the Utkal 
Express reached here about four or six hours 
late. The Deluxe also reached four hours late. 
And to add to it is what my friend. Mr. 
Nageshwar Prasad Shahi, has said about the 
train that runs in the north-eastern Uttar 
Pradesh. When one pays for services, one 
looks to facilities, comforts and amenities and 
expects that the service should also be of the 
type that is desired. But the railway service 
has become really proverbial, something that 
cannot be complimented. 

In the Indian Railways the worst thing 
according t0 me is the maintenance part of it. 
Sir. it is likely this. Begetting a child is not a 
very difficult thing, but rearing it nicely is the 
biggest problem. Construction of a house is 
not a big thing but maintaing it properly is the 
big thing. There are houses side by side in 
many of the streets in Delhi and many other 
places. Their owners are different. The houses 
might have been constructed in the same year; 
in the same- month. 

But What happens? One house, even after 
10 years of its construction, will be in a tiptop 
condition, and another kouse in two years will 
be in a wretched condition, because the owner 

of the former house is careful about the 
maintenance part but that of the latter is not so 
careful about it. Now this is what is 
happening, on the Indian Railways. To 
illustrate my point, I would like to read out 
just a few sentences from a book written by 
an American, Felix Greene. The name of the 
book is "The Wall Has Two Sides". I, am 
quoting from a chapter dealing with the 
railways in China. And I mention China 
because in population, though not in size, we 
are second only to this country. 

"The railway staff has a passion for 
cleanliness. At several of the longer stops, 
girls with long-handled brooms and 
buckets of water wash down the outside of 
the coaches." 

Then going further, he says: 

''The new track, especially, appears well 
ditched and ballasted. Kilometres, in 
quarters, marked off along the track. I 
watched the locomotive being oiled last 
night under flood-lights. A swarm of oilers 
were at work while the engine driver stood 
with list in hand and checked off the 
bearings as the oilers reported to him. Only 
when the list v/as fully checked, did he 
signal that the locomotive was ready to go." 

I am making reference t0 this because of the 
accidents that are happening in our country. 
Sir, every hon. Member has the experience of 
travelling in trains. We never see this kind of 
attention to trains on the move. Then he says; 

"At all stocks of ten minutes or longer, 
wheel tappers go down both sides of the 
train inspecting the wheels, lifting journal-
box covers, feeling for the heat of the 
bearings. I watched a maintenance man 
checking the adjoining track, both for level 
and for gauge. He could read on a rotating 
dial the amount of any deviation. r walked 
with him for a few moments and watched 
him closely as he moved down the line. 
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[Shri Bhairab Chandra Mahanti] The  
tolerance  permitted  seemed  a narrow 
one." 

Then comes the question or security. I am 
referring to the cases of dacoities and murders 
inside the trains in our country. Whenever a 
case of murder or dacoity in the train is 
reported, with great assurance Minister after 
Minister says that adequate steps are being 
taken to see that a police escort goes in the 
passenger trains. But that never happens. In 
China a security policeman travels with the 
train. And to thow how the maintenance is 
looked  after he says; 

"During the 40-hour journey from 
Canton, I estimated that the out-sides of the 
coaches must have been washed down at 
least ten times." 

This is how that country looks after the 
maintenance of trains. Here many Members 
have pointed out how there is a stinking smell 
even in the First Clase compartments not in the 
latrines or urinals but even in the main com-
partments. Then regarding the fixtures, even in 
most of the First Class compartments, the 
electrical fixtures are not there. They are 
removed. The fan doeg not work. Only when 
you join the positive and the negative, the fan 
works, but it moves at top speed because there 
is no regulator. It was my unfortunate 
experience that once when I travelling in the 
Jagannath and Puri Express train, the entire 
door panel came out when T pushed it. When 
you try to look the doors, the latches do not 
work. Who is looking after this kind of 
maintenance? I, am not exaggerating things. 
This happened when my wife and I were 
travelling and because of this wretched 
condition of the door either T had to remain 
awake or my wife had to remain awake 
throughout the night. This is the condition of 
the first class coaches. 

I suggest—some other hon. Member has 
also suggested this—that it is better to have 
just two classes of travel  in the Indian    
Railways.    Why 

should     there be     an air-conditioned 
first class which is costlier than air travel? The 
second class air-conditioned compartments are 
very comfortable and very suitable for Indian 
conditions. I think Mr. RajU also made this 
suggestion. These will suit the high and low or 
the rich and poor. India is a vast country and 
we have to travel long distance from one end 
to the other end of country both lengthwise 
and breadth-wise. Let all the coaches be air-
conditioned. For shorter travels below 100 
kms. let there be other compartments. Let 
those who want to travel only for six hours and 
less use these compartments. But above 300 
kms. journeys let there be only second-class 
sleeper compartments. Let those who can 
afford to pay more travel in air-conditioned 
coaches. Let there be compartments with only 
seats for short distance travellers. 

Then about over-crowding in the Indian 
Railways. When you travel during day time in 
a coupe and that too in a prestigious train like 
the Kalka Mail, you see passengers forcing 
themselves into that coupe whereas according 
to the railway rules during day time not more 
than three passengers can occupy it. But in 
fact nearly 10 or 12 persons force themselves 
in. 

Passengers who pay for their coupe berths 
and who travel between Delhi and Howrah 
cannot pick up quarrels with these people. 

The Railways advise us to travel light. Do 
they provide adequate number of bed-rolls? In 
the air-conditioned coach with 48 berths, they 
provide only ten bed-rolls. What are you 
going to do with the other 38 passengers? If 
you use the bedrolls you find that the hed-
rsheets are all torn. The pillow cases are 
double the size of the pillows. If you cover 
yourself with the blankets available there, you 
feel stuffy. 

My other suggestion is this. The ultimate 
goal of the Indian Railways 
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should be to provide *lectnc traction Till that 
goal is achieved, at least passenger trains 
should be driven by diesel engines for 
obvious reasons. 

Whatever may be the number of passengers 
trains moving on the Indian Railways, over-
crowding should be done away with. This is 
one of the reasons for pilferage and other 
things. With less number of passengers, even 
a bad character cannot get away easily. He 
can be spotted. In a crowd, he can get away 
easily. With overcrowding the number of 
cases of pilferage and thefts increases. So, Sir, 
the number of passenger trains should be 
increased. 4 P.M. 
In regard to Orissa, Sir, you know, this 
province, till  1936, was attached to the Bihar 
province and it was called the Bihar-Orissa 
province. One of the main reasons of the 
Simon Commission for recommending the 
creation of a separate province of Orissa was 
that it was  most unnatural that for going from 
one part of the province to the other,  that is,  
from Bihar to Orissa and from Orissa to Bihar, 
one haa to go through Bengal. That was why 
one of the recommendations was that Orissa 
should    be created as a separate province. This 
thing still remains    in    Orissa though Orissa 
has been separated from 1936 in the sense that 
from 1936 to 1980. if one has to go  from  the  
north  to  the  south  or from  the  east  to  the 
west,  one has go  through  the  other  States.  If 
one wants   to   go,   say,   from   the  eastern 
side, from Cuttack to Sambalpur, one has to go 
through Bengal  and similarly,  if one has to go 
from Ganjam to Koraput,    one has  to  go  
through Andhra Pradesh and there is no direct 
line from one part of Orissa to another part.  
Perhaps  this  is  the only  State in India today 
where, if you want to move from part to 
another part, you will  have  to  travel through  
another State as there is no direct line. There 
are a number of proposals from the 
Government   of Orissa  to  the Ministry of 
Railways to the effect, that, the eastern and 
western parts as well as 

the northern and southern parts of Orissa 
should be linked together so that from one part 
may not have to travel through other States. 
Perhaps this is the one State, Orissa, Sir, 
which is served entirely by one railway 
namely, the South-eastern Railway' and more 
than one-third of the' route of the South-
eastern Railway passes through Orissa and yet 
out of the 7 Divisional Headquarters of the 
South-eastern Railway, none is there 
anywhere in Orissa. Therefore, my suggestion 
would be that early steps should be taken to 
have a Divisional Headquarters somewhere in 
Orissa, either at Rourkela or at Khurda Road, 
of the South-eastern Railway. 

Then, Sir, the people of Orissa are very 
grateful to the Railway Minister, Panditji, for 
meeting one of their long-felt needs, namely, a 
direct super-fast train between the capital of 
the country and the capital of the State. This is 
going to be started from the 1st of April this 
year. But there again there is one snag. I gather 
that this is not going to be run on all the seven 
days in a week, but it is only on three days in a 
week. There are two other trains, the Utkal 
Express and the Kalinga Express, both obvi-
ously meant to serve the interests of the 
passengers travelling to Orissa. But I think it is 
more for the other States than for Orissa. They 
pass through six or seven States. Now, there is 
a clamour from all the States. One train takes 
according to the time-table, 44 hours and the 
journey time of the other train is 40 hours. 
This is only in the time-table of the Railways. 
Never does any one of these trains move in 
time or reach in time. Besides this, Sir, these 
two trains, between themselves, do not run on 
all the seven days in a week. If there is a little 
thinking, Sir, one thing- can be done when the 
new trtin is goir^ to be put into service. 

[The   Vice-Chairman     (Shri    R.    K. 
Morarka) in the Chair] 

If there is a little thinking behind this, the 
new train that is being pit into service, 
namely, the Purushottam. 
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Express, Super-fast Express, . . . 
(Interruptions) II it is left to me, I •would call 
it 'Nilachal Express'. This is to run on 
Sundays, Tuesdays and Thursdays. Now, with 
a little thinking, it could have been made to 
move on Wednesdays also, when neither the 
Utkal Express nor the Kalinga Express goes. 
This is another suggestion for consideration. 

With these words, I conclude. 

PROF. SOURENDRA BHATTACHARJEE 
(West Bengal): Mr. Vice-Chairman, Sir; I 
remember, somebody once made the remark 
that if the Railways could avoid, could put a 
stop, to malpractices, corruption and misuse, 
perhaps the Railways finances could go up. 
But today, we are faced with a deficit railway 
budget:—deficit of a considerable amount. 
The Railway's contribution to the General 
Revenues is also on the debit side. The 
financial position that way is desperate. Now, 
perhaps, nothing else could be expected if the 
attitude of the Railway Ministry is as revealed 
in the reply to the Unstarred Question as 
mentioned by Mr. Kalyan Roy. The particular 
area which was referred to by him is notorious 
for wagon breaking and other thing. Mr. 
Kalyan Roy may bear me out that perhaps in 
that particular area a few years back a police 
officer who tried to come to grips with the 
problem was murdered and there could be no 
trace of the murderer by the police, even 
though at the highest level there was a com-
motion. Now, wagon breaking in such an area 
is such a common-place and such a menacing 
thing. If Ministers are that gullible, then the 
railway officials would act accordingly. They 
do not know that there is wagon breaking, 
there is pilferage and there •re other things like 
that. Draining of the railway resources must be 
•topped. 

My friend, Mr, Mahanti, referred to the 
Railways' imperviousness to the comforts of 
passengers. Unconcern fwf the  aafety  of  
railway 

every sphere and utter callousness are there I 
do not know how Mr. Mahanti could describe 
our country doubts whether a socialist society 
as a socialist country by the abolition of one or 
two classes. By the abolition of one or two 
classes, i have doubts whether a socialist 
society of that type can be established, if a 
reasonable amount of efficiency for that 
cannot be ensured by the Railways. I think 
there is very little ground for the tall claims 
made in the speech of the Railway Minister 
regarding improvement and punctuality. As I 
told you earlier also, our everyday experience 
is entirely different. Whichever train we travel 
on, it rur.s behind schedule. But the figure that 
has been circulated by the concerned 
Department shows 90 per cent or 95 per cent 
or 96 per ent or 97.5 per cent punctuality. This 
is a concocted figure. So, hiding the real 
situation cannot lead to rectification, 
improvement and efficieny. To put everything 
unpalatable, everything bad and everything, 
rotten under the carpet is not the sure way to 
improve things. Our expectation is that the 
Minister of State who is present here will pay 
due attention to this aspect taking into 
cnsideration the sentiments and the actual 
experience of the Members and try to rectify 
matters. 

Mr. Vice-Chairman. Sir, you are aware that 
last year witnessed many serious accidents on 
the Indian Railway. When accidents take 
place, there is discussion here in this House 
and in the other House. At that time, many 
things are said. But later on the reports about 
the accidents are not available or what actions 
are taken on the basis of the report are not 
known to the Members. My suggestion is that 
the report of the inquiry on Railway accidents 
and action taken thereon should be made 
available to both the Houses so that the 
Members may come to know whether the 
question of the safety of travelling publi* is 
five*    any     wetghttga    by    tkt 
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Railway Administration. A doubt arises 
because the same type of accidents have been 
repeated again and again showing that the 
same pitfalls are continuing in spite of Gov-
ernment's attention being drawn to them very 
sharply when the accidents take place. It 
shows that the Government is unwilling to 
derive lessons or that the concern that is 
expressed at the time the accident takes place 
is a mere facade. I think if we see the report, it 
will serve a useful purpose.    It is very 
necessary. 

Sir,    since    we    represent    States, certain   
specific  problems relating  to my own State 
have been brought to the notice of the 
Minister.   We wanted that the Minister should 
give point by point reply.    I hope this time it 
would be    possible for     us to     get some 
reply from him on these gpaciflc issues.    I    
raised    the    problem    of Calcutta 
Metropolitan Area Transport. It is an acute 
problem.    Mr. Kalyan Roy referred to the 
position in connection with M.T.P.,    Le. the    
Tube Railway Project. Nobody knows when it 
will be completed.   Becaue of the M.T.P. 
work, traffic in Calcutta    has been   
dislocated.   Adequate   finances have not been 
made available.   There are other bottlenecks   
also.    In   this Budget, a much reduced 
amount has been allotted for M-T.P.   If 
M.T.P. is t0 complete its work on schedule and 
dislocation in the city life of Calcutta is to be 
avoided, the work has to be expedited and not 
stalled.    So far as I can remember,    only    
Rs. 15 crores have   been   allotted,,  but   the   
amount should be much higher.    That is one 
aspect of it.   On the other, the suburban 
railway service in Calcutta    has completely 
broken down.    This     has repeatedly  been     
discussed    in    this House.    The  transport    
problem    of metropolitan cities is a very 
gigantic problem,   and  a  very  sensitive prob-
lem too.   The problem of Madras has been 
referred to passingly    and    the problem  of  
Bombay  has    also    been referred to 
passingly in the Minister's Budget  speech.    
But no far as other cities are concerned, 
nothing has been 

referred to.   In Calcutta, the suburban railway    
services    have     completely broken down, as 
I said earlier, because of the problem of 
maintenance, because of the problem of other 
factors.   The coaches are not  being  replaced    
and the repeated answer    has been    that they 
are trying to bring new coaches in order to 
improve it.   But how long will it take?    In the 
meantime, there has been a complete 
bottleneck.   The other day I said about the 
computerisation of the mandays   lost    due    
to strikes., stoppages of rail services, irregular  
services  and   other  things.    Is there  any 
stock taken and t0    what national loss it leads?   
in Calcutta, the problem    of    suburban    
railways    is fraught with   great  
consequences.    It so happens that people 
coming down to offices are prevented from 
reaching their offices in  time.    And after the 
office hours,  when  they have  to    go back to 
their homes, trains are    not available or  trains 
are ,3topped midway at  any place,  and this 
situation naturally  leads  to   many  undesirable 
consequences.    A confrontation    between the 
railway employees and the commuters is a 
common occurence in that area, and at times 
leading to very serious developments.    
Therefore. Sir, unlea3 the  Railway Ministry 
puts its head  and  decides    wnat    immediate 
steps should be taken to improve the situation 
on a short-term and a long-term basis,  the 
.situation  there    may explode any day.    I 
remember,. Sir, I met  the  Divisional   
Manager  of    the Sealdah   division—Sealdah  
is    known to be the busiest railway station    of 
the world—and   requested   him    that if he is 
unable to rectify the things, at least he should 
inform the public of the specific reasons  for 
which     that deplorable state of affairs is 
continuing.    I said, "At least, the travelling 
public would feel then that you have come 
concern for them, you feel your obligation, and 
that at least you   are trying to take them into 
confidence." And, Sir, nothing like that    
happens. They take it for granted. No    trains 
can move, and the people will have to put up 
with that.   This is the situation and this is 
fraught with great consequences.   So,, with all 
the emphaiis at 
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my command, I would request the Minister of 
State for Railways to pay attention to this 
aspect of the problem. 

Sir, at the same time, there is the question of 
an alternative route to the Namkhana—
Budge-Budge route. The railway line is there. 
And in the intervening period, that is the 
period it takes for the tube railway to mate-
rialise at least in that period, some alternative 
arrangement is possible at a minimum cost. 
There is a goods route by which the passenger 
trains can also be run. And it will ease the 
traffic problem in that area to a great extent, 

Sir, another problem which ia a general 
problem is the introduction of a double-line. 
In my State I can Gay that in a very small area 
in and around Calcutta it is mostly the single 
track system and single track system in-
variably leada to slow movement. The 
problem of West Bengal is that everything is 
centred in Calcutta. There ia no other big city 
in that State. Practically the entire economy is 
centralised in Calcutta and all people have to 
go there for one reason or another. The lack 
of, the absence of a double line affects both 
the business men and other workers and in 
fact everybody who has anything to do with 
the railways. Nowadays there are, perhaps,, 
very few persons who have nothing to do with 
the railways. (Time bell rings). 

In this connection, Sir, a question has 
arisen that it is because of the road transport 
lobby, their pressure, that the work of double 
line is being held up. In an area adjoining 
Calcutta, Calcutta-Bonga, it is a suburban 
area, very congested area, survey on the 
double line and all the other ihings have been 
completed but the liouble line is not being 
installed. It is said that under the pressure of 
the road transport lobby, who carry tpods 
from that area to Calcutta and   :-uke 

profit, this thing ia not being allowed. Now, it 
is said that such type* of pressure groups and 
jobbies are working. This is an aspect to 
which I would like to draw the attention of 
the lion. Minister and request him to take 
speedy action in these matters. (Time bell 
rings). 

I want to refer to one Or two more points. 
Certain things have been referred to in the 
speech of the hon. Minister regarding making 
easy the process of refunds. I do not know 
how the Minister could make such a 
statement. If I was not mistaken, that seemed 
to be the burden of hi* remark in his Budget 
Speech, that the refunds system has been 
made so much complicated. When I went to 
the South I found many letters in the 
newspapers to this effect. My ow» experience 
is that in two months time I have not received 
my refund. A refund certificate is to be 
obtained from the station, then it hag to be 
deposited with the office of the C.C.S., then 
the CCS. issues a memo on the basis of which 
again money has to be taken from elsewhere. 
This is the procedure, which is a very 
cumbrous and very difficult process and for a 
majority of the people it becomes difficult to 
get the refund. If it is the objective of the 
Railway Administration to do away with the 
system of refunds, let them do it straightaway 
and not by such devious methods. This is a 
very cumbrous system. Refund should be 
obtained from the office of purchase, i.e., the 
booking office from which the tickets were 
purchased. This system should Me re-
introduced without any delay if harass, ment 
to the travelling public is to be stopped and 
their interests are to be safeguarded. 

Lastly, Sir, the Railway Minister attributed 
cancellation of some trains to the shortage of 
coal. Now, this is a very vicious circle. We 
hear that coal is not available in my State. In 
my State coal L3 available only at an 
exorbitant price. Because of road transport, 
once again, the railways are 
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anable to provide aa many wagons as «re 
necessary. Mr. Roy quoted some statistics. These 
things are responsible for coal management. 
They say because of the failure of the railways 
they are unable to supply coal, though there is 
adequate quantity of coal. The railways say that 
the trains cannot be run because of the lack of 
coal. Now, this ia a very vicioug circle. And this 
circle of shifting responsibility from one side to 
the other, r.ust not be there. The greatest respon-
sibility of the Railways is to maintain *n 
uninterrupted flow of traffic, both passenger and 
goods. If there ia a failure at any point, there 
should be an attempt to identify the problem and 
to rectify the same. Instead "f that if the 
approach is to pass on the buck to somebody 
else, it cannot lead to a solution of the problem. 
At least, in the field of railways^ there ia very 
little scope of passing on the blame to the 
Government which was here for three years or 
less than that. Let not the present Government 
and the ruling party which head3 the Govern-
ment and which had its Government in this 
country for 30 years, pass en the blame to 
somebody also and try to avoid its responsibility. 
Let them shoulder this responsibility fully and 
establish the health of the Railways with which 
is connected the interest Of every person in the 
country. Thank you. 
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SHRI ALEXANDER WARJRI (Me-
ghalaya): Mr. Vice-Chairman, Sir, thank you 
for giving me a chance to speak. My speech 
will be very short. I want to speak especially 
about the North-East Frontier Railway. 

The people of the north-east are very much 
dissatisfied with every department of the 
Government isre at the Centre and not less to 
speak about the Railway Ministry. It is due to 
the stepmotherly treatment meted out to the 
north-east by the Centre that we are now 
having all these troubles and problems. All 
collected together, these problems have 
brought all these travails which are now going 
on in the north-east. The Railway Ministry is 
one of those that have neglected the north-
east. 

Other honourable friends speaking today 
were demanding double lines, treble lines and 
so on. The northeast which covers seven 
States does not have even one proper line, 
one proper track. After 33 years of Inde-
pendence, the north-east still has, a railway 
system which is the same since the British 
had left—with the same metre gauge, same 
lines with no extension anywhere.    So far 
there is 

only one line—one which branches off at 
Rangya and another one which branhes off at 
Lumding. That is all. Yet,, this railway line is 
a life-line for seven States. Not only is it a life-
line for the seven States, it is really of a very 
strategic importance for the entire country. 
The railway line should have been made a 
broad gauge by now. One of the reasons for 
the fact that in 1962 the Chinese were able to 
come right up to Bom-dila is that it had taken 
such a long time to unload heavy weapons—
cannons and tanks—from the broad gauge and 
put them on metre gauge. And by that time the 
enemy was at our door. Now the conversion of 
this line from metre-gauge into broad-gauge is 
of utmost importance. The conversion should 
be carried out not only up to Gauhati but right 
up to Tezpur and Tinsukhia and Silchar; I 
would even Gay that it should go right up to 
the foothins of Arunachai Pradesh. It is no 
doubt a fact that the work is going On between 
Bongaigaon and Gauhati, but the work is 
going on at a very slow speed. I would appeal 
to the Minister that he should take up this 
work on a war footing. And I want that the 
Minister should assure that this extension at 
least up to Gauhati is completed by the end of 
1980. Then regarding the extension of the 
railway line up to Meghalaya, I would like to 
request the Minister that instead of taking it to 
Burnihat, which is on road to Shillong, it 
should be diverted to the plains of Garo Hills 
because the laying of the line will be quicker. 
The problem of cutting off moun-.ain sides 
will not arise and the people of the Garo Hills 
would be more benefited by it. 

Sir, I cannot but express my disap-
pointment regarding the condition of the 
passenger trains going to the North-East, be it 
the Tinsukia Mail, the Kamrup Express or the 
Assam Mail. The compartments and bagies 
are no good at all. i think if these were 
allotted to other parts of the county, there 
would have been a Jot 
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of hue and cry. Many of the previous 
speakers have been speaking about 
maintenance. I have travelled in other parts of 
the country also and I have found that it is 
Heaven compared to what it is in the North-
East Frontier Railways. 

AN  HON. MEMBER:     So you are 
moving in Hell. 

SHRI ALEXANDER WARJRI: Yes. The 
bath-rooms have no water, the fans are not 
working and very often even in the I Class we 
do not get light. Now there is no other railway 
line, there is no other train which is so badly 
maintained in this country as it is in the 
North-East Frontier. Another thing I would 
like to cay here is that after leaving Jalpaiguri 
none of the stations is worth looking at. Take, 
for example, Gauhati, which is the biggest 
station there. Gauhati railway station is just 
near the headquarters of the North-Eastern 
Frontier Railway a distance of just a few 
miles. The platforms are so narrow and the 
tea-stalls are so congested, i am told that a 
number of tea-stalls are there because the 
officers looking after them are getting money 
from them. That is why so many tea-stalls are 
there at the cost of so much of inconvenience 
to the passengers. Then the station itself is so 
nasty, very ill-maintained, and there is hardly 
anybody to look after it. And one thing I 
marked is that in none of the stations in the 
North-East, there is any VIP room where one 
can take rest while waiting for a train to come. 
Most important of all is the question of 
security of one'a persons and one's property. 
Nothing is safe, nothing is secure, while 
travelling by the Tinsukhia Mail or the Assam 
Mail. There are so many instances. I had sent 
my son here at Delhi in order to study and 
prepare for his examinations. He is going to 
appear for Us B.Sc. examination. He had 
prepared his notes etc. here in Delhi itself. He 
had to return to join his class at Shillong. At 
Jalpaiguri, he lost everything, even his notes, 
his books 

and everything. There is no security at all on 
any N. E train. So many suitcases, luggages, 
etc. are being stolen almost every day. I 
suggest that proper security arrangements 
between Mughal Sarai and Alipurduar be 
made. Even persons travelling by the first 
class do not feel safe while travelling between 
these places. Ticketless travellers would 
board the train and pull the chain every now 
and then, whenever they want. Much delay is 
thereby, caused. 

In fact,, while travelling in the Tinsukhia 
train, very often I remember the days of the 
Emergency. I wish it came back as far as 
travelling is concerned. During the 
Emergency we had no trouble and we felt 
very safe. But now travelling by the 
Tinsukhia Mail is not safe at all. I wish that 
the Minister would at the earliest impose 
something, some sort of an emergency in the 
N.E. bound trains. 

May I also suggest, Sir, that the passengers 
travelling long distances should be given 
separate compartments and that no passenger 
should be allowed to enter such 
compartments in the middle of the journey? 

Before I conclude, Sir, I appeal again to the 
Minister that he should take more care about 
the North-East Frontier Railway line, and 
especially I would appeal to him to complete 
as fast as possible the new broad-gauge line 
which is going on but it seems that it would 
take years and years to be completed.    
Thank you. 

DR. MALCOLM S. ADISESHIAH 
(Nominated): Mr. Vice-Chairman, I rise to 
associate myself with the motion of the 
Minister for the adoption of the 
Appropriation (Railways) Vote on Account 
Bill with two or three expressions cf hope. 

First, Mr. Vice-Chairman, as we proceed to 
adopt this Vote on Account, this interim 
Budget of the Railways; for 1980-81, I think 
we should realise that one of the three or four 
main reasons for the negative rate of 
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growth of the economy referred to by the 
Finance Minister for the last year 1979-80, 
which he estimates at minus 1   to   2   per   
cent    and      which    I estimate at minus   3    
to 4   per cent, is What is called   the   
infrastructure. And by    infrastructure     we 5 
P.M.   Mean two things first, we mean the    
railways and the transport system and 
secondly, we mean power. It is these two 
failures that have    contributed,  among  other 
reasons,    to  the    negative    rate    °i growth 
of    the economy.    Now, Mr. Vice-Chairman,    
the  Minister  in  his statement     has     
expressed     it     in another    way^      He    
has said  that against    the    target  of  222     
million tonnes of    traffic    which waa   to be 
attained    last year,  that is,    1979-80, only  
194    million    tonnes  of  freight was attained. 
That is, there is a shortfall of 12 to 13 per cent 
in the freight carried    by  the  Railways.      
This  is another    expression  of  the  fact  that 
the    Railways    carry  a very    heavy 
responsibility     for  carrying forward the 
growth  a|f  the  economy.    Now, Mr.  Vice-
Chairman,  will this Budget that we are about 
to vote for the first four months enable the 
Railways    to attain, for the coming year, the 
new freight  traffic  target  of  214.5  million 
tonnes? I believe that it can in terms of the    
finances provided    here.  The Railway    
Minister    in    his statement gives    five 
reasons    as to    why last year's    target of 222 
million    tonnes was not attained and there was     
a shortfall of    some 26 million tonnes. Now, 
in addition to the five reasons he gives,    there 
is a very important reason which has been 
referred to by some of my colleagues and which   
I would like to    emphasise   here,   and that is, 
I believe there is some failure of management      
in the Railways.   In addition    to all    the    
other reasons, there     is     a   systems   
management failure which also should be set 
right and corrected.    I appeal to the Minister,  
to  the  Railway  Board  and  to the Ministry to 
look into this question of management.    No 
more money is needed.     All   the   money   
that    is needed is here in the budget that we 

are voting, in order to see that at least for this 
year, the traffic plan of 214.5 million tonnes i3 
attained. If it is attained, I believe we will not 
have a negative rate of growth. If the 
Railways carry this freight, we should have a 
positive rate, anywhere between three and 
four per cent for the coming year. 
The    second    comment I    wish to make, Mr.  
Vice-Chairman,  is that  in the budget we are 
voting is included in the Plan outlay for 1980-
81. Now, the Plan for 1980-81 is»put at Rs. 650 
crores which is divided between some of the 
items here that we are going to vote.   This Plan 
outlay is the same as for the current year, 1979-
80. Now, we know,    from reading the reports 
and from last year's debate, that the outlay of 
Rs. 650 crores last year was not adequate    for 
meeting  the  basic needs of the Railway Plan.    
Now to stabilise the    next year's Plan outlay at    
the same    nominal    amount    of Rs. 650 
crores when the prices, as of March 1 this year, 
have risen by 23.8 per cent, means a cut of Rs. 
120    to Rs. 130 crores in the Railway    Plan. 
Therefore, we as a country and we as Members  
of  Parliament  should     recognise    very  
clearly that  if  in  the final    budget to be 
presented to    us four months later, the 
Railway   Ministry and     the Planning 
Commission do not     increase     the     Plan 
outlay from    Rs. 650    crores    to a    higher 
amount, then we must not expect the Railways, 
not for the next year but in future years, to be a 
paying proposition.     They wiil    not be    able 
to carry out their plans for construction of new 
lines.    They will not be able to undertake    the 
gauge conversions which    we    all  have     
been  talking about. They will not be able to 
meet the urgent needg of our friends from the    
north-eastern    areas.  None     of these      
things      will      be      carried 

out and I hope the Railway Minister is 
literally right in his statement that the railway 
plan for 1980-81 has not been finalised and, 
therefore, he is not able to present his final 
budget. If that is true, I hope he will be able to 
conduct   hit 



 

[Dr. Malcolm S. AdiseshiahJ 
negotiations with the Planning Commission to 
pdovide at least in real terms the same level, it 
net a higher level. By 'real terms' I mean that 
this amount of Rs. 650 crores must be up by 
23 per cent in future. 

These are two of my major suggestions. I 
think that the passenger traffic programme set 
forth and reflected in th-3 budget is unlike the 
traffic plan history and is not an unsatisfactory 
one. It is my hope that with many suggestions 
made for improving the traffic-passenger 
facilities, the earnings of the railways would 
be along the line that is set forth in the budget. 

Other speakers from Tamil Nadu have 
placed before the Railway Minister and the 
Railway Board some urgent requests with 
regard to gauge conversion. I shall not 
elaborate on them. I will simply associate my-
self with these demands made by all parties in 
Tamil Nadu with regard to conversion of 
metre gauge to broad gauge in the southern 
part of the State. 

SHRI C. K. JAFFER SHARIEF: Sir, I 
thank the hon. Members from all sides of the 
House for having given further very valuable 
suggestions in continuation of the discussion 
that we had on the 12th March, 1980. Just 
now the last speaker pointed out that due to 
the fresh appraisal of the plan priorities being 
conducted by the present Government, the 
proposals before the House are only of an 
interim nature. 

Many hon. Members have made very good 
suggestions. I can assure them that all these 
will receive due consideration. 

Mr. V. B. Raju in his speech said that the 
Railways should make some contribution to 
the general revenues. The Railways pay 
dividend as decided by the Railway 
Convention Committee, regularly to the 
general revenues. Next year the payment in 
this context would be of the order of Rs. 20 
crores after     reducing       the 

reliefs allowed by the Railway Convention 
Committee. 

Secondly, the Railways carry, as you are 
aware, some social burdens like running some 
uneconomic branch lines carrying certain 
commodities of common use and operating 
some passenger services at less than cost. The 
total of such burdens in 1978-79 was Rs. 
152.69 crores and the same will be the case in 
1979-80 and then in 1960-81. The fares and 
the freight rates are not keeping pace with the 
increase in the cost of inputs like staff wages, 
stores and equipment due to inflation. Sir, Mr. 
Raju also mentioned that the Railway Board 
staff are not covered by the productivity-
linked bonus schemes. The employees in the 
Railway Board are also being given ad h<oc 
payment of 15 days' wages under the scheme 
of the productivity-linked bonus. They are 
covered by this scheme. I am glad to give this 
information to the House. 

My friend from West Bengal, Mr. Kalyan 
Roy, who was very vociferous—I do not know 
whether he i3 here . . . yes, he is sitting there-
has made quite a number of suggestions and 
comments. Sir, let me assure him and also I 
want him to realise—he has said about the 
coal movement and shifting of responsi-
bilities. Perhaps he is right because thi3 was 
during the previous regime, the Janata 
Government— and now the position has 
materially changed because we are one 
government under one leadership and we do 
not believe in shifting the responsibility to 
others. The joint responsibility is there and we 
are aware that we owe a duty to the nation. 

Sir, the railways burden now is not merely 
coal movement, as you are aware, or 
movement of petroleum products but also 
movement of food-grains and other essential 
comma-dities to the various parts at tfce 
country e3pecially during the drought 
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periods. The railways are over-|?j» burdened 
today more than ever! before and we are 
prepared to meet! this challenge and we are 
doing our| best to achieve this. It is a fact that, 
due to a variety of factors coal loading by the 
railways had gone down to the level of 8500 
wagons per day from 8600 wagons per day. But, 
as I said earlier, this is a thing of the past. The 
loading rate has already improved to over 9300 
wagons and we hope to improve it further. The 
present rate of coal loading is the highest so far 
during the current financial year and there is also 
a close co-ordination between the Ministry of 
Energy and the Ministry of Railways and there 
is no conflict whatsoever about it, as I explained 
earlier. Here I would also like to make a request 
to the honourable Member. We need the same 
cooperation from his state Government also, 
both with regard to maintaining law and order 
an<j also supply of power. I hope he will use his 
good offices with  his  State  Government. 

Sir, the Government has also appointed a 
Cabinet Committee for monitoring the 
progresg in regard to the solution of the 
problems pertaining to coal, transport and 
power. The Cabinet Committee meets every 
week to discuss the results and to suggest 
ways and means to improve further 
performance of each of these sectors. 

SHRI KALYAN ROY: Do they meet 
before lunch or after lunch? 

SHRI C. K. JAFFAR SHARIEF: At 
whatever time suits its functioning. Whether it 
is before lunch or after lunch, we always act 
and we do not feel lethargic and there is no 
cause for blaming one another. As I have said 
already; this only goes to prove how much 
importance the problem has assumed and how 
much importance it has been given and how 
keen the Government is to solve these 
problems. 

Sir, Mr. Kalyan Roy also mentioned that 
the prices of wheels and axles 

manufactured at Durgapur are too low and 
that is why there is low production. Sir, I 
would like to inform the honourable Member 
that the prices are settled by mutual discus-
sion between the Ministry of Steel and the 
Ministry of Railways and if this is not 
satisfactoraly settled, the Bureau if Public 
Enterprises helps and the prices have been 
settled to the complete satisfaction of both the 
Ministries with the assistance of the Bureau of 
Public Enterprises. The Railways have placed 
orders for full utilisation capacity of 
Durgapur. But unfortunately, their production 
has not increased much due to the power 
shortage. I am sure the hon. Member will use 
his good offices to help Durgapur and also 
help the Railways. 

Sir, Mr. Kalyan Roy mentioned about his 
Unstarred Question. I would like to make it 
clear to him that we are not here to suppress 
anything. The operative part of his question 
is: 

"Whether the Government are aware of 
large number of case3 of pilferage and 
wagon breaking in Sitarampur. Asansol and 
Andal yard in 1979 and 1980 till date." 

This was replied as: 

"It is not a fact that there are a large 
number of cases of pilferage and wagon 
breaking. Some cases however, have taken 
place (for instance there was only one case 
in case of Sitarampur)." 

Since the question was framed in a particular 
(manner, tfte reply was given pointedly for 
that. I wish to assure the House that it was not 
the intention to hold back any information 
from the House. But if there is any further 
clarification or additional informataion the 
hon. Member, Shri Kalyan Roy, may require, 
we will certainly collect it and furnish it to 
him. 

Shri Ram Lakhan Gupta referred to the 
double line between Kiul and 
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Bhagalpur and      Karur-Dindigul- 
Madurai-Tuticorin-Tirunelveli Project. 
Regarding the first, the survey has been 
completed and the survey report is under 
examination. Regar-ing the second also, the 
survey has been completed and the survey re-
port is under examination. 

Shri Ram Lakhan Gupta also raised the 
question of Jamalpur Workshop on the 
Eastern Railway and providing additional 
workload to Jamalpur Workshop in the form 
of Diesel Loco Shed, Diesel Component 
Manufacture, etc. He also desired that 
Divisional Head Office should be set up at 
Jamshedpur. 

Sir, I am glad to inform that the following 
items of additional activities have been 
sanctioned for Jamalpur Workshop: 

Development of Periodic Overhaul 
facilities for Diesel Locos at a cost of Rs. 
2.70 crores. 

Expansion of the work of inner-fire ^ 
boxing of Steam Locomotives to 15 per 
month at a cost of Rs 34.30 lakhs. 

Besides that, there ig a significant allotment 
of funds for machinery and plants, i.e. for 
1979-80—3 crores and for 1980-81—0.96 
crores. All efforts are being made to make full 
use of the existing infra-structure at Jamalpur 
shops. 

Sir, both Mr. Kalyan Roy and another 
friend were talking about the M.T.P. problem. 
He was insisting that during the last speech 1 
had not answered that point. He wanted me to 
say something about it. They were trying to 
highlight the inconvenience caused to the 
people at Calcutta. I do appreciate it. But 
when they want something big and important, 
they have to put up with it. Nobody can divert 
all the funds to complete it. After all, you 
have to look at the entire country as a whole 
and also look to the needs of the vari- 

ous States and various zones. We are equally 
anxious to do whatever is possible to help you 
to complete the work. Nobody wants that the 
work should be delayed. Delay means increase 
in cost. We do realise it. But what can be 
done? After all, it is the question of resources. 
Sir, I can assure that we will do everything 
that is possible taking into consideration the 
economic constraints that we have. 

Sir, as pointed out by many hon. Members, 
the present financial health of the Railways is 
not very sound. This is because of the need-
based, requirements of the Railways not 
having been met by the previous Government. 
I am surprised to note that my friends on the 
other side think that the present Government 
can be held responsible for all these things. 
They forget that they were there just a few 
months before. They forget that by 
highlighting all that they are trying to 
highlight today, they are only exposing them-
selves before the people. The people know to 
what extent they have taken the country 
backward and how much the economy' has 
been affected. 

DR. BHAI MAHAVIR (Madhya Pradesh)-. 
It is the same thing. You are blaming the non-
Congress rule for all the ills which your party 
did for 15 years. It is almost the same thing 
the other way about. 

SHRI C. K. JAFFAR SHARIEF: If our 
Administration had been bad, the people 
would not have voted for us. The people have 
decided it because of you. 

DR. BHAI MAHAVIR: It does not justify 
all this. 

SHRI C. K. JAFFAR SHARIEF: There are 
people to judge about these things. To honour 
the commitment 'to the electorate who have 
voted us into power, preparation of a long-term 
plan will be taken up. We have made this 
commitment through our manifesto.   We are 
drawing it on the 
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basis of the recomendations of the National 
Transport Policy Committee. This long-term 
plan will give due weightage to the need for 
the development of backward areas. Many 
friends complained about the backward areas. 
I fully share their views. (Interruptions) I am 
also one of those who come from the 
backward areas. I am fully sympathetic to the 
needs of the backward areas. 

SHRI LAKSHMANA MAHAPATRO 
(Orissa); Another Railway Minister also said 
the same thing. He also said that he would 
give attention to backward areas. But later it 
was found out that he went back on his words. 
It is not that he did go back to the backward 
area but he did go back on his words. Now, 
would you give some assurance that you will 
give all the attention to the backward areas 
and will not go back on your words? That is 
what we want you to assure us. 

SHRI C. K. JAFFAR SHARIEF: I do not 
know about the other Minister whoever has 
made the assurances. I do not believe in 
assurances. I believe in action. It all depends 
ulpon the economic constraints. 

Finally, to conclude, Sir, I can only assure 
the Members on both the sides of this House 
who have put forward various suggestions 
that each of them will be considered. And I 
have no doubt that by the time the regular 
Budget i« presented, the Railways will be able 
to give a better performance and a better 
picture will emerge.     Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Now, I am putting the motion 
for consideration of the Appropriation 
(Railways) Vote on Account Bill,  1980. 

The question is: 

"That the Bill to provide for the 
withdrawal of certain sums from and out of 
the Consolidated    Fund 

of India for the services of a part of the 
financial year 1980-81 for the purposes of 
Railways, as passed by the Lok Sabha, be 
taken into consideration." 

The motion was adopted. 
THE VICE-CHAIRMAN (SHRI R. R. 

MORARKA): Now, we shall take up clause 
by clause consideration of the Bill.    There 
are no amendments. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

SHRI C. K. JAFFAR SHARIEF: Sir; I 
move: 

"That the Bill be returned." 

The question was Pu* and the motion was 
adopted. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Now the Appropriation  
(Railways)  No. 2 Bill, 1980. 

The question is: 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1979-
80 for the purposes of Railways, as passed 
by the Lok Sabha, be taken into 
consideration." 

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): We shall now take up clause 
by clause consideration of the Bill. There are 
no amendments. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

SHRI C. K. JAFFAR SHARIEF: Sir, I 
move: 

"That  the  Bill  be  returned." 

The question was put and the motion was 
adopted. 
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